
 i  Prahlad  Joshi  made  an  announcement  regarding  President's  recommendation  on  the  Constitution  (One  Hundred  and  Twenty-Third  Amendment)  Bill,  2017

 *m01

 HON.  CHAIRPERSON  :  Hon.  Members,  before  I  call  Shri  Thaawarchand  Gehlot,  Minister  of  Social  Justice  and  Empowerment  to  move  the  motion  for
 consideration  of  the  Constitution  (One  Hundred  and  Twenty-third  Amendment)  Bill,  2017,  I  have  to  inform  that  hon.  Minister  vide  communication
 dated  5th  April,  2017  has  intimated  that  the  President,  having  been  informed  of  the  subject  matter  of  the  Bill,  recommends  to  the  House  the
 consideration  of  the  Bill  under  clause  (3)  of  article  117  of  the  Constitution.

 x  प्इट  -्  अ  ईद्त्इटड़ड  इुड़द्टध्ड  णड़ट  दडड़  दृढ  ठु  इढथ्ड़ढब्ध  त्दइडत्हहय्डढडमू  ण्हदर  प्इट  दूर्वइढदय्त्दद  इ्ा  उहय्दवहथ्  इत्डठडड  दर्द  पड़ट  ढथ्ददृद्ध  दढ  ण्डढ  मद्टवम्इट  डन्

 2  कतममरक कृद्य  थृत्इड  दर्द  ण्ड़ढ  दुडथ्ड़ठ

 *  डडड़ढ  एड्ड्डदड्डड्डदद्म भ्दय  रह  1  हत्दहद्वथ्ड्य्डडडइड दर्द  5.4.2017.


